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Mr, MM, Sudame, for the
applicant, Mr, J.I. Hirwani,
Assistant Director(Staff), from

M, Telecoms.. Bombay is
Present on behalf of the
respondents, He Says that the
Teply is not Yet ready and : ’
requests to grant some more time ]
to ffﬁg the same, ity Sudv— (.-

Adjourned to 19th January !
1989 for directions, -

No notice to either side, t
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' eparation and-iequests to
X . L grant . '
SOme more time to file the same, il

Adjourned to 27th March 193
for Teply ang further directions?
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Date: 27, 3; 1989,

Mr, M.M, Sudame, for the
?%PliCant. Mrc, V.S, Masurkar,
filrdthe' ‘respondents, who has
-1l€d h® note of appearance.

He has filed the -reply today on
behal f of the respondent s which

is taken on recarq and has
undertaken to “serve acopy of the
Same on the applicant directly

as Mr, Swdame says that the same
may be sent to the ‘applicant and, - -~
file@& a proof of service: of "
- reply in the Office, Thus the

: matter is ready for hearing, >
Place on:Sine-die list., ‘L
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Kt the time of fixing th
?ate gf hearing notice ma;? bee
Ssued to the applifant '
to the respondent, amd also
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S wOns per.direction of the H

n‘ble Vice

" Chairman dated 22.1.93, the matter

i W

2Kert out from Sine-die 1ist.
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Fixed for final hearing on U,L q\’_g
ue notices to the garties ab per
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% b . OA.NO.SBL"/as Dated:* 1309093
d\ .‘ . Shri Lokhande for Shgg.l. I‘t&.;’l.Sgdame,"
‘ ' ; : for the applicant states that he has
WO Mce dad 26 S9S no instructions., The OA. §Stgismissed
’ X : ) in default of appearance o e
o AR NN o MMA applicant., None for the respondents. |
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